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Xkc Minister o f Food inA Acrfenl-
tare (Shri A. P. Jain): (a) A  cut out 
of 2 annas per maund in the price 
of cane supplied from certain tarai 
centres in the districts of Dehradun 
and Nainital was allowed to the fo l­
lowing six sugar factories in 1955-56 
season on the condition that if the 
recovery of sugar obtained from such 
Centres was 9 6 per cent, or above, 
the cut will be restored:

1. M/s. L. H. Sugar Factories &
Oil Mills Ltd., Kashipur.

2. M/s. H. R. Sugar Factory Ltd.,
Bareilly.

3. M/s. Kesar Sugar Works Ltd.,
Baheri.

4. M/s. Raza Sugar Co. Ltd.,
Rampur.

5. M/s. Buland Sugar Co., Ltd.,
Rampur.

fl. M/s. Sri Jarvki Sugar Mills &
Co. Ltd., Doiwala.

(b ) The percentage recovery ob­
tained by the said mills during the 
season 1957-58 upto 28th February, 
1958 is as under:—

(1) Kashipur .. 9.87

(2) Bareilly . 0.51

(8) Baheri .. 9.74

(4) Kaza .. 10.12

(5) Buland .. 8.82

(6 ) Doiwala . . 9.87

(c) and (d). Since the sugar reco­
very obtained by the factories at ( 1 ) 
to (5) above in 1955-58 was 9.8 per 
oent or more, the cut was restored. 
In the case of Doiwala factory, the 
recovery was only 8:89 per cent, and 
the question of any refund did not 
arise.

Family Planning 
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\  Shri Bameshwar Tantia:

Will the Minister of Health be 
pleased to state:

(a) whether it is a fact that the 
Governments of Bombay and Madras 
States are giving financial help to 
those who agree to undergo surgical 
family planning operations; and

(b) if so, whether there is any 
scheme under consideration to adopt 
this method to attract people to come 
forward for such an operation?

The Minister of Health (Shri Kar- 
markar): (a) No Sir.

(b) The Government of India have 
no such scheme under consideration.

Construction of Railway Line tn 
Marathwada (Bombay)

3825. Shri Pangarkar: Will the
Minister of Railways be pleased 
to state whether there is any 
proposal to construct a new railway 
line in the Marathwada region o f 
Bombay during the Second Five Year 
Plan?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): No such pro­
posal is included in the projects 
approved by the Planning Commis­
sion for execution in the Second Plan 
Period, with emphasis o f which has 
been on projects coal and steel 
development and specific large indus­
trial schemes.

Sugar Mills in U.P.

3828. Shri Kallka Singh: Will the
Minister of Food and Agricnltnre be
pleased to state:

(a) whether licences have been 
granted to open new sugar mills in 
U.P. for fulfilling the target of in­
stalled capacity in Second Five Year 
Plan:




